I
SLP(C) No. 8460 OF 2002

| TEM No. 24 Court No. 6 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.8460/2002

(From the judgenent and order dated 15/03/2002 in WA 50/2002
of The H GH COURT OF GAUHATI)

STATE OF MANI PUR Petitioner (s)
VERSUS
MD. RAJACDI N Respondent (s)
( Wth Appln(s). for permission to place addl. docunents on record & Wth prayer for interimr
elief & office report)

Date : 28/04/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)M.Khwairakpam Nobi n Si ngh, Adv.

For Respondent (s)M. LK Paonam Adv. for
M. S.K Bhattacharya, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Ti me extended by three weeks for filing rejoinder affidavit, as prayed for. Call in the firs
t week of August 2003.
(D. L. Chugh) (S. Mal kani)

Court Master Asstt. Registrar



